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Shri ¥. B, Chavan: I have already
told the hon. House that certain steps
are taken and further steps will have
to be taken because I cannot say
whether these things have reached or
will ever reach a completely satisfac-
tory stage. It has to be a continuous
process. As far as the air violations
in certain pariicular important sec-
tors are concerned, steps have been
taken.
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Shrl Y. B, Chavan: Yes; we have
information about certain radar in-
stallations in those areas and at the
same time about certain improvement
in the air-field complexes. There is
a certain improvement in the air
force.

it wrirw fay gt : m FowT
w1 qg gar § 5 gt T AT TS Ay
Hrard faadt €, agi o i S e
O T AR g W A A E 7

Shri ¥. B, Chavan: That 1s exactly
whnat I was trying to say. We have
taken steps to prevent this.
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Shri Y. B. Chavan: At least, as far

as this particular fleld is concerned,
no such activity was noticed.

Use of U.S. Arms by Pakisian
Shrl Harl Vishnu Kamath:
| Shri Rameshwar Tantla:
Shri Hem Barua:

| Shri H. N. Mukerjee:

| Shri Yashpal Singh:

| Bhri Vidya Charan Shakla:
Shri B. 8, Pandey:
8hri 8. C. Samanta:

Shri P. C, Borooah:

i Shri Prakash Vir Shastri:
Shri Jagdev Singh Biddhanti:
Shri M. L. Dwivedi:

*L . Shri Subodh Hamsda:

Shri Vishwa Nath Pandey:

Will the Minister of External Affairs
be pleased to refer to the reply given
to Starred Question No. 1148 on the
3rd May, 1965 and state:

(a) whether the reaction or opinion
of the United States Goveromeni on
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the use of US. arms by Pakistuni
troops in Kutch has been received;
uwnd

(b) if so, the gist thereof?

The Minister of External Affairs
{Bhri Swaran Singh): (a) and (b).
We were informeq that the U.S. Gov-
ernment had taken up the matter with
the Government of Pakistan and that
this had had the desired effect.

Shri Harl Vishnu Kamath: Have the
Government told the U.S, Govern-
ment firmly, though gently, that
the US. Government's silenes
on this question of perfidious
misuse of American arms by
Pakistan against India is tantamount
to American connivance at Pakistan's
crime and, therefore, is likely to be
regarded by Indians as an unfriendly
act towards India and, if so, what was
their reaction to this?

Shri Swaran Singh: No, Sir, we did
not put it in that form. We did point
out to the use of American equipment
by the Pakistani forces and we were
assured that this matter would be
taken up by the U.S. Government with
the Pakistan authorities.

Shri Hari Vishna Kamath: The
Minister earlier said that it had the de-
sired effect. Is the House to understand
that the ‘desired effect’ has been the
misuse of American arms again by
Pakistan against India in Kashmir?

Shri SBwaran Singh: The House
should not understand that at all.

Bhri Hari Vishnu Kamath: What
does he mean?
Mr. Speaker: Order, order. The

Member wants to know whether, in
Kashmir also, the arms supplied by
America have been used by Pakistan.
This is the question.

Shri SBwaran Singh: On that issue
I would suggest that the Defence
Minister may, at a later time, be able
to give more information because the
type of equipment that has been cap-
tured there is under examination by
the Defence authorities.
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Shri Harl Vishnu Kamath: A point
of order, Sir. I could not hear the
answer completely. Did he pass the
back to the Defence Minister.

Mr, Speaker: He says that the arms
that have been captured are being
examined and the result will be
known later.

Shri Harli Vishou Eamath: The
papers are full of that!

Mr. Speaker: Well, this is the ans-
Wer.

Shri Tantia.
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Shri Hem Barua: Has the attention
of Government been drawn to a
statement made by President Ayub
Khan to the effect that they have the
arms and ammunitions and it is for
them to decide as to against whom
these should be used and, if =0, may
I know whether Government have
brought this to the notice of U.S.A.
and it they have brought this to the
notice of USA., have the US5A.
lodged at least a paper protest against
Pakistan?

Shri Swaran Singh: I have seen
the Press report of President Ayub’s
statement. He did say something ‘o
this effect. (Interruptions), We have
been taking the view from the very
beginning that this type of assurance
is not easy of implementation, but I
am not aware if US. Government
have made any protest to Presidea.
Ayub.

Mr. Speaker: Precisely the ques-
tion wns whether we had brought
this stat t of Presid Ayub

Khan to the notice of Amanran
uuthorities,
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Shri Swaran Singh: That was =«
public statement. We have not made
any formal . . (Interruptions).

Mr. Speaker: Order, order.
Shrl Swaran Singh: We have not
made any formal protest.

Shri Hem Barua: Do you make
any difference whether he makes a
statement like that in public or other-
wise? He made that statement in a
reception given to the American Am-
bassador at Karachi. Do not forget
that it was an official reception and
President Ayub Khan made the state-
ment there; that has the weight of an
official statement. It it a shame on
your part . (Interruptio.s).

Mr. Speaker: Order, order.

Shri Hem Barua: I do not under-
stand this. He wants to throw dus
inte our eyes. I hope you will not
allow him to throw dust into our eyes
by taking shelter under all sorts of
pleas.

Mr. Speaker: Mr. Hem Barua must
realise that he knows it much bet'er
than anybody—at least myself. I can
only ask him to answer the question
and it is for the House to do the rest.
It my eyes are also blurred by that,
then I will certainly interfere.

Shri H. N. Mukerjee: From the
Minister's reply it is clear—if uny-
thing can be clear from what ke
says—that the United States Govern-
ment did this dirty trick on us
through Pakistan in Kutch and after
the damage was done, is trylng to fob
us off with some idea of having
spoken i Pakistan. May I know
why this kind of thing is permitied?
We lowlight such things as our ob-
jections originally stated rather tim-
idly by our Prime Minister about
atrocious activities in Vietnam and
elgewhere. We soft-pedal our criti-
cisms of American atrocities in the
hope of getting American generosity
which finds shape in this kind of as-
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sistance to those hostile to us. May
1 know why this kind of policy should
continue?

Shri Swaran Singh: There are sv
many things mentioned in the ques-
tion that it is not easy for me to reply
to all that has been said . . .

Mr. Speaker: He might answer at
least one of them.

Shri Swaran Singh: 1 have already
said that we have protested to the
United States Government about the
use of American arms by the Pakiz-
tan authorities against India nand
there is no question of adopting any
other attitude elsewhere and there is
no question of timidity at all in this
respect.

ot qerave fay : w Sfqg we
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Mr. Speaker: It is hypotheticai,

Shri Vidya Charan Shukla: May
1 know whether Government have
bothered to find out the nacire ol
the desired effect that the American
protestations or action had on Pakis-
tan about the use of American arms
against India by the Pakistan Army?
May I also know the details of the
desired effect, if Government have
any knowledge about the desired
effect?

“Shri Swaran Singh: There are two

things in this connection that I can
mention. One is that the United
States Government had conveyed to
us that they had taken it up with the
Pakistan Government and as a result
of that they got further assurances
from them that they will not be used.
The second thing is that it is the
United States Government's aasess-
ment that it was their pressure which
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had some part to play in the stopping
of the aggressive activities on that
side by Pakistan.

Shri R. 8. Pandey: 1Is it & fact that
the United States Governmen® have
sent a high-powered military mission
to Pakistan to verify the misuse of
the arms given to fhem against Indin?

Shri Swaran Singh: The United
States military observers are therc all
the time in Pakistan; I am not aware
of any special high-powered military
mission having been sent by ihe
United States Government to Pakis-
lan.

Shri S. C. Samanta: May I kuow
the percentage of the U.S. arms sna
other arms that have been captured
in the Kutch area and whether a re-
port about this has been sent 1o
America?

Shri Swaran Singh: The most ob-
vipus use of American arms in the
Kutch area was the use of Palon
tanks; and there was some other
equipment also, There were (wo
protests lodged with the Uniled
States Government about the use of
American arms against Indla In the
Kutch area.

Shri P. C. Borooah: May I know
whether this American silence over
the use of U.S. arms by Pakistan in
Kutch has been considered by Gov-
ernment as an unfriendly act, as ob-
served by our Minister of Parliamen-
tary Affairs, and if so, whether this
has been brought to the notice of the
U.5. Government?

Shri Swaran Singh: I have already
mentioned that we took it up with
the U.S. Government and they did
take this up with the Pakistan Gov-
ernment.
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Shri Swaran Singh: That is a sepa-

rate question for which I will require
notice.

ot wo wio frddy : wr 1Py
gagrii sTomr W gy & L L .
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Shrimat! Savitri Nigam: In view
of the assurance given by the Pakis-
tan Government to the U.S. Govern-
ment and the assurance given by the
U.S. Government to us that U.S. urms
will not be used against us, if U.S.
arms are still being used by Pakis-
tan against us, what particular action
is Government proposing to take to
stop this nonsense?

Mr. Speaker: In ppl aries
unnecessary adjectives or insinuations
should not be used.

Shrimat! Savitri Nigam: I want to
know what action Government is
proposing to take.

Mr, Speaker: That could be asked
in a simple, straightforward manner.
At least the lady Members should
avoid the use of such words.

Shri Swaran Singh: I have already
mentioned the action that was taken
in two specific cases.

Shri 8. M. Banerjee: In reply to a
previous question, the hon. Minister
stated that to our protest they replied
that they had issued instructions and
would see that American arms were
not used by Pakistan against us, and
that it was partly due to their pres-
sure and influence on Pakistan that
they had this agreement. 1 would

like to know whether it is implied
that Pakistan always starts aggres-
sion because of their encourage-
ment . . .

Shri Swaran Bingh: No, I do not
connect it.

Mr, Speaker: Shri Vishwa Nath

Pandey., Shri Mathur.

Shri Nath Pal: May I point out that
it ig the invariable practice in this
House that when questions are ad-
mitted for answers you do exercise
the privilege to call other Members
also than those whose names appear
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in the list? If we were to restrict
ourselves only to those Members
whose names are in the list, we would
be converting the question into ano-
ther call attention notice, I would
like to know how you want to guide
ug in this matter.

Mr. Speaker: I do call other Mem-
bers also. But when so much time has
already been taken and the question
has been exhaustively dealt with,
there is no need to call other Mem-
bers. But whenever I feel it neces-
sary, I certainly call them.

Shri Harish Chandra Mathar: May
I know what is our Government's
assessment of the attitude and reac-
tion of the U.S. Government, whe-
ther they accept that Pakistan has
committed one of the greatest inter-
national frauds so far political and
military pacts are concerned, having
taken arms and ammunition for use
against communist countries, and now,
being in collusion with communist
countries, using these against us?
What is Government's assessmenti?
Does the Government of US.A rea-
lise that one of the biggest interna-
tional frauds has been committed on
them? Are they in a position tv have
any control over the arms which they
have already supplied to Pakistan?

Shrl Swaran Singh: 1 agree with
the hon. Member when he say; that
here were arms secured under cer-
tain pacts for a certain purpose, and
the use of these against India is cer-
tainly a very clear violation of or
departure from, whatever waz: their
undertaking. We are quite cleor in
our own assessment. As to whaether
the U.S. Government is equally clear
or not, we should leave it to ther to
decide for themselves,

Shri Harish Chandra Mathur: That
was not my question. Of course, we
are quite clear that it is the biggest
political fraud; I am glad that the
Minister says it. 1 am only asking
him whether he has made any assess-
ment—of course, he cannot say what
reaction the U.S. Government shouvld
have; I do not say that; it is defimitely
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for the U.S. Government to have its
own decisions and its own reactions—
I am only asking whether you have
been able . . .

Mr. Speaker: He should ask me.

Shri Harish Chandra Mathur: I am
only asking through you whether the
hon, Minister has been able to assess,
that is, what is his assessment of
USA's attitude and reaction, whe-
ther they realise and recognise that
this is one of the biggest political
frauds committed on them. If they
realise and understand it, the further
question is only intended to stop Pak-
istan from using the arms against us.
That question is whether the U.S.
has any conirol now over the arms
which they have supplied to Pakis-
tan. What do we expect them to do?
What is their control mechanism
through which we expect the US.A.
to control the use of arms already
supplied to sec that they are not used
against us? I want a clear picture.

SBhri Swaran Singh: 1 can under-
stand the desire, but in a matter of
this nature, no other Government
would clearly share their own assess-
ment with us, but there are signs that
the U.S, Government are Increasingly
becoming aware of the Pakistani acti-
vities in various spheres ang also
their new-found friendship with
many countries, but they have not
made any public statement on that at
all. Sp far gs we are concerned, we
are quite clear, but sometimes a mat-
ter which is quite clear to us may not
be equally clear to other governments.

Shri Kapur Singh: May I know
whether there is any truth in the
story that at the time of Kutch hos-
tilities U8 A. warned ug that, Ameri-
can arms or No American arms, we
must under no circumstances intrude,
for retaliatory action into Pakistani
territory?

Shri Swaran Singh: There was no
such warning,

Shri Nath Pai: On a previous ocra-
sion when this matter of bringing to
the US. Government the reaction of
this country was mentioned in the
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House, the Prime Minister volunteer-
ed to make this statement. la rep'y
to my question the Prime Minister said
that they had drawn the attention of
the U.S. Government to the fact of use
of American arms by Pakistan against
this country, they were awaitlng the
American Government’s reaction to
this fact, that after that they would
convey our real feeling about the use
of American arms againt this coun-
try's security. May I know how this
assurance given by the Prime Minis-
ter on this very vital matter has been
implemented by this Government?

Shri Swarap Singh: I have already
ventured to point out that we took
it up with the U.S. Government with
the result that I have already men-
tioned. i

Shri Nath Pai: My question was
couched in the simplest possible
language. There can be np scope for

misunderstanding. 1 know they have
drawn the attention of the U.S. Gov-
ernment to the fact of the abuse of
arms given by them to fight commu-
nism, but then the Prime Minisler
assured us thuat after they lud got
the reacton of the US Goveramen:.
they would convey to the US. Gov-
ernment how strongly we feel that
this is an unfriendly act by a [riendly
country.

Shri Swaran Bingh: After tlds wo
have again taken it up with the
U.S. Government, and we have cun.
veyed the strong feelings of thic
House and the country on this mat-
ter.

Shri Bhagwat Jha Asad: What is
their reply?

Bhri Swaran Bingh: Their reply
ig what I have stated. They ray that
they themselves have taken It up
with the Pakistan Government, with
the result that I have already men-
tioned.

Bhri Nath Pai: On a point of order.
An assurance was given. The ques-
lions can be looked into. 1 had asked
for an assurance from the Prime
Minister that this feeling would be
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conveyed at the highest level, at his
level, and his assurance was that he
would be personally conveying it
That question is being evaded. I
want a categorical answer.

Shrimati Renu Chakravartty: So
far there is nothing. That is clear.

Shri Nath Pal: The assurance was
given categorically by the Prime
Minister that he would take up the
matter. I want to know whether the
usual channel of the External Affairs
Ministry was used, or whether he, vs
Prime Minister of this country, con-
veyed to the US. Government what
we feel

The Prime Minister and Minister of
Atomic Energy (Shrl Lal Bahadur
Shastri): I am not aware of the assu-
rance. I would like to consult the re-
cords. I do not think ‘I said that I
would take it up with the President
or at the highest level, but I would
be prepared to consult the proceed-
ings.

Shri K. D. Malaviya: Is the Gov-
ernment aware of a veiw held 'by a
section of our people that whenever
it is a question of Pakistanl aggres-
sion or injustice, our American
friends 'promise to consider the mat-
ter, but whenever it is a question of
some strong action taken by India to
vindicate its honour and is consi-
dered not sp unfair by the American
friends, they just force us to take
some action ag in Kargil? Is the Gov-
ernment aware that such things are
having their own bad reaction on the
people of the country?

Shri Swaran Singh: Kargil has
been mentioned. I would like to men-
tion that the United States had noth-
ing to do with this, There was a re-
port of the United Nations and not of
the United States. We should be fac-
tually clear. (Interruptions).

12.00 hrs.

Mr. Speaker: In this way we wur-
not proceed ' during the Question
Hour. 1 have repeatedly requested
this. 1 do admit that sometimes ‘he
answers are not precise, are not clear
or are not direct. My difficulty is that
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[ cannot get answers in a direct mar.-
ner because questions also have in-
ferences, arguments and many insinu.
ations and conclusions, - and many
other things. That is my difficulty.
If the supplementary is direct, cer-
tainly I would compel the Govern:
ment to give a direct answer, Some-
times I fail to understand, myself, the
question. How can I compel an &ns-
wer from the Minister?

Shri Bhagwat Jha Azad: For
last fifteen minutes the suppl
tary questions are asked for u cleur
answer from the Government: what
happened to the protests lodged by
our Government about the military

the

aid given to Pakistan? (Inter-
ruptions), 1 am saying that no
straight answer has come.

Mr. Speaker: The answe. to ihat
has come. Next question.

Shri Hem Barua; Question No. 4.

Mr, Speaker: What is the pleasure
of the House? We started at 11.20
and should we take sixty minutes?
Or should we stop at 12.00?

Shri Harish Chandra Mathuar:
Whatever practice we adopt fhould be
uniformly followed. Always therc
may be a loss of flve or ten minules
every day. It we go beyond i2.00 to-
day, we will have to go upto 12.05 or
12.1¢ on other days. So, the practice
should be uniform.

Shri Shree Narayan Das: My point
of order is . . .

Mr. Speaker: I am asking abnu!
the extension of question hour nuw.
What is the pleasure of the llouse?

Shri Shree Narayan Das: Question

Hour should continue | . (Interrup-
tions.)
Mr, Speaker: Order, order, Uf

course today we took abou! twenty
minutes. It will not be usually donc
in this manner on the other days.
Therefore, 1 think that we stop wi'h
questions now and proceed with the
other business.





